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lb) jf so, lbe nature of the Universities 
aDd the latest progrcu ID their sanCUOD 
and opening alongwnh the likely dale by 
willeb tbese would Slart fUilctIOUIfi&; and 

(c) If not. wbether a decis.ion in each 
CaSe woujd be taken shanty and tbe hkely 
date:s by which tbe decisiou would be 
tak.en '! 

THE MINISTER OF EDUCATION 
(SHRI K.C. PA"T) : (a) and (b) Tbe 
proposals for tbe establu.bment of univer-
sities In Goa and Arunachal Pradesh have 
already been approved by Central Govern· 
ment and Umvenity Grants Commission. 
The UmvcrsilY ill Pondlcheny is to be SCi 

up under an Act of PariJament as a Central 
UDlVC£SUy for wh:cb the legjslOltlon is still 
[0 be introduced In Parliament The legisla-
tions for the Goa and Arunachal Prade~b 

universities ba ve been passed by the legis~ 

lature'l of these uDion territories The 
Arunacbal Pradesh University Act has been 
enforced from AprIl 1. 1985. AccordlOg 
to informatlon available, the Goa Umvcr-
Sit)' Act has abo comc 1010 force: 

(t.:) Does not arisc. 

Int£nduction of Health Suvice Schemf' 
for Middle Class People 

3559. SHRI N. DENNIS: 
SHRI G. BHOOPATHY: Will 

tbe Mlllister of HEAL1H AND FAMILY 
WELF ARE be pLeased to state: 

(a) whether it has beeD brought to the 
notice of Government that III some cases 
-charges in tbe p;lvatc nur. IDg home JD the 
Metropolitan Cities. particularly in Delh!" 
arc vuy high; and 

(b) if so~ whether Governmen[ propose 
to introduce a heaJtb SerVice scbeme ID 
hO~lJital.~ to cater to tbf:: middle class on 
moderate payments and extend taCllltles to 
depute doctors practising privately for 
tblS purpose on a paym~Dt sharing 
basis? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH AND 
FAMILY WELFARE (SHRI YOGENDRA 
MAKWANA): (a) and (b) The private 
NurslD& Homes are required to be .rCIJS-
tered under the respective Acts subject to 

the fulfiilm(rt of tbe n-quilcmenrs of 
physlc:otl-cum· D'lfdical faL;~:"o; b~ h:d() (OVon 

under the rules There ale no prOVlsrons 
for regulatlDg the cbarges of st.I(.,h prlvalc 
nursing homes. 

The Gov-crnment is providing free 
medical facilities in tbe Govel nment 
Hospitals to all the members of the general 
publiC who may like to avail of it. These 
facltilies are constanlly reViewed for 
jmprov('ment~. wHhin the avaHable financial 
resourc,s. 

Adult Education .And Anti Illiteracy 
Campaign 

3560. SHRI PRIY A RANJAN DAS 
MUNSI: WiLllbe Minister of EDUCATION 
be pleased 10 s[ate: 

(a) whether Government are aware that 
adult educatIOn aDd anti illiteracy campaigD 
among the women of mlDoritics. HarlJanl 
and lrrbals have Dot )ct galOed any momen-
tum; and 

(b) If so, the steps GO\ternmcllt propo~e 

to lake 10 this regald '} 

THE MIl"ISTER OF EDUCATION 
(SHRI K C. PAN1): (a) Progre" under 
the Adult Education P.rcgr~m.me lS moni-
tored regula.ly, and a:'t per Ie-pons received 
from the States/Umon TerrJtOTies. the 
coverage of women was 5':.2~% under the 
Adult Educatron Programme. in December, 
1984. The coverage of Sched~!kd Castes 
BnJ Scheduled Tnbeo;; commulJ'w:s upto 
Seplcmber, 1984 Wd~ 29.";% anu 15.~~ 
respecllvely of ",hleb 48 1 % and 37 4% 
were Scheduled Caste~ and Scheduled 
Tribe" women respecti'vely. 

(b) The State Governments/Union 
Terrhories bave been requested to 

(i) to lay special emphasis on the 
coverage of the larger groups r:amely 
women, Scheduled Calles and Sche .. 
duled Tribes under tbe Adult EElu· 
cation Programme; 

(ii) [0 ensure that at least 5G% of the 
learners in the Adu't Education 
Centrc:s are women; 
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liD) '0 ('ncourage voluntary oTganisa-
tion~ to run literacy centres exclu-
sively for women, grant-in-aid rules 
have been relaxed to permit tbem 
to take up a minimum Dumber or 
five centre~: 

(iv) Priority is given to the opening of 
adult educatlOD centres in rural aDd 
adivasi areas having literacy rate 
below the national average in general 
and female adult literacy in particular; 
and to locaL~ adult education 
centrel OD t .... e basis of population 
of Scheduled Caste. and Scheduled 
Trllxs; and 

(v) an incentive scheme bas. been instituted 
un. er which centre leve-l awards. 
district level awards and State level 
awards :Ire ~iven to the Stales/Union 
Territories foc cxu:llent performance 
in Adult literacy for women. 

Swedish help for Hyde. Power Plants 

3561 SHRI N. DENNIS: Will tbe 
MiDisTer of IRRIGATION AND POWER 
be pleased fo state: 

(a) whether it is a fact that the GoverD-
ment of Sweden has offered technological 
consultancy ana inputs for setting up b ydel 
power plants in IndIa; and 

(b, if so, the details of the agreement, 
if any. arrived in this regard? 

THE MINISTER OP STATE IN THE 
DEPARTMENT OP POWER (SHRI ARUN 
NEHRU) : (aj and (b) In April, 1984, tWO 
Agreements were signed between National 
Hyoloekclnc Power Corporation Ltd. 
and MIs Swed Power of Sweden for con ... 
sultancy servIceS aDd import of specialised 
equipment for investigation of Dhauliganga 
Hydroelectric Project in Uttar Prade!ib. 
Assistance of 7.65 million Swedish Kroocrs 
would be prOVided by Swedish International 
Development Authority for this purpose. 

Power Shortage in Karoataka 

3;62, SHRI B.V. DESAI: 
SHRI V S. KRISHNA IYAR: 

Will tbe MinISter of IRRIGATION AND 
POWER be pleased to stale: 

(a) whether it is a fact fhat Karnataka 
Government have decid~d to hike the power 
cut on high tension consumers upto 60 per 
cent wi tb effecI from Sept. 15, J 984 ; 

('=) if r so, whether tbis cut continued 
even after 15th September also; 

(c) if so, whether both the industcies 
and the consumers have been greatly affected 
by lhis power cut; and 

(d) what steps Government of lndia 
propose to lake to help this Srate overcome 
this oower shortage which has bM::n continu-
ing in the State for a Jon8 tjme 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP I'OWER (SHRI ARUN 
NEHRU) : (a) to (c) Yes, Sir. 

(d) In order 10 overcome the power 
sbortage in Karnataka, the Slate is being 
given substantial .ssi&tance from Maba-
rashtra and Andhra Pradesh whenever tbeir 
s)'stem conditions permit such Iransfer of 
power Besides, a capacity of 310 MW 
is programmed to be added in the 
Karnataka !'ysl"em durlDg 1985·86 New 
products aggregating to 1077 MW arc also 
under vaCiOUS stages. of cons(TUctioD~ b~ne_ 

fits from which will be available progres-
sively in Ihe next couple of years. 

Import and lncrea~e in Indigenous 
!\1anuracture of Sight Saving 

Drugs and Equipment 

3563. SHRI B.V. DESAI: Will the 
Minister of HEALTH AND PAMILY 
WELFARE be pleased to state: 

(a) whether the working Group set up 
on r;ontrol of blindness has recommended 
liberal import and Indigenous manufacttlre 
of Sight saving Drugs ami equipment on 
priority basis; 

(b) if so. what extent the llberalisation 
of import of tbes~ i terns have been 
suggested; and 

(c) what arc tbe steps being laken by 
Government to check the eye disease in the 
country 1 

THE MINISTER OP STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, Sir. 




